03.08.2018 J-1 FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

03.08.2018

COURT NO.1
(DIVISION BENCH-TI)

HON'BLE THE ACTING CHIEF JUSTICE
HON'BLE MR. JUSTICE C.HARI SHANKAR

1. W.P.(C) 12326/2015 COURT OF ITS OWN MOTION SATYAKAM

VS. GOVT OF NCT OF DELHI & ORS.

B.S. NAGAR, ABHINAV GOYAL
MAHAMAYA CHATTERJEE, SHIVANI VIJ
GAUTAM NARAYAN, AMICUS CURIAE
DEV P. BHARDWAJ,ANUBHA BHARDWAJ
S.K. DUBEY, RAJMANGAL KUMAR

2. W.P.(C) 4601/2013 MAHIPAL SINGH & ORS.
CM APPL. 14524/2017 VS. UNION OF INDIA & ORS.

HIGH COURT OF DELHI

02 AUG, 2018 REGISTRAR (LISTING)



03.08.2018 J-1 FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

03.08.2018
COURT NO. 1
(DIVISION BENCH-1)
HON'BLE THE ACTING CHIEF JUSTICE
HON'BLE MR. JUSTICE C.HARI SHANKAR
3. FAO(OS) 267/2017 M/S MEX SWITCH GEARS PVT. SHAILEN BHATIA, AMIT JAIN
CM APPL. 36340/2017 LTD. EKTA NAYYAR, NEELAM PATHAK

VS. M/S OMEX CABLES
INDUSTRIES & ANR.

HIGH COURT OF DELHI
02ND AUGUST, 2018 REGISTRAR (LISTING)

111111717



03.08.2018 FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION

COURT NO. 49 (Os - D)
NEW COURTS BLOCK (FIRST FLOOR)
HON'BLE MS. JUSTICE PRATHIBA M. SINGH

AT 02.15 P.M.

26. CS(0S) 1157/2014 DEEPAYAN MOHANTY NEERAJ MALHOTRA, ROHIT PURI,
I.A. 317/2016 Vs. CARGILL INDIA PVT LTD & ADITYA CHHIBBER, RASHMI CHOPRA,
I.A. 1042/2016 ORS SHADAN FARASAT, AHMED SAID

I.A. 3045/2016
I.A. 3047/2016
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